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THE GAUHATI HIGH COURT AT GUWAHATI
(t cH couRT oF AssAM, NAGAI.AND, MIZORAI\',| AND ARtlNACtlAl. PRADESH)

NO. HC. Vrt-52 I 2006 I 3405 I A

Shri Saptarshi Garq,

lornt Reg istra r (Viq ila ncc ),

Gauhati Hiqh Court,

Gurvahatr.

Shri R. La,

Dlstrict & Sessions J udqc,

Karbi Anglong, Diphu. IL
Datcd Guwahati, thc 2( 2023

Station leave permission.

Lctlcr hlo. DJKAi2023/3371 dated 20.04.2023

To,

April,

Sub:-

Ref:-

Sir,

Wrth reference to the abovc:, I am d rected to tnform you that you have

bccn qranted station leave permission, with the official vehicle, at own cost/

from the afternoon of 20.04.2023 till the morning of 24.04.2023 (after

court hours). Thc ncxt scnrormost Judrcral Officcr shall rcmain in chargc of your

Court and offrce during your absencc.

Yours faithfully,

e4/-
T. REGISTRAR VIG E

Memo NO.HC.vII-52/2006 134061 A, d ated

Copy to

,2 L- o<-'2oL3

The Prolect Manaqcr, Gauhatl Hlqh Court

IE4- VIGI

J


